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This Is a disgra~etu1 situation. 

What long-range steps are we going 
to take in this matter? We have a 
woman Prime Minister noW. If we 
do not tAKe action involving an these 
organizations now. when will be able 
to do it? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): I share the 
deep concern of the han. Member and 
all the others who have spoken. This 
is exactly the line I had taken when 
the Chief MInisters were here viz. 
that apart from all legal steps 'which 
must be taken-strict action severe 
punishment are all there-it is abso-
lutely necessary to create a social 
climate where such happenings are 
juc;t not possible: and this is one 'Of 
the matters which young people spe-
cially can take up, becaUSe they ate 
in a position to taKe a firm stand on 
dowry, that they themselves will not 
take or give dowry for their sisters 
af'd so on A~ I said earlIer, we can 
have a kind of social boycott of places 
where such acts take place. We have 
taken this up with the State Govern-
ment~ and alc::;o \Vlth certain women's 
organic::ationc:: and others who have 
come to spe me in the matter. But it 
is not a quec:;tion just for Government; 
it ic; a question whiCh the entire peo-
ple must take up, as a national cause. 
(Interruption s) 

MR SPEAKER· I don't think there 
is anything more on this 
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New Schemes for Backward 
Districts 

*763. SHRI CHITTA BASU: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether the Plannlng Commis-
SIon has drawn up a new scheme for 
backward districts which are mostly 
populated by Scheduled Castes and 
Scheduled Tribes and other backward 
~ctions; and 

(b) if so, detalTS of the scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) and 
(b ) No Sir. There are several on-
going programmes for providing 
financial and other assistance for 
setting up industries in backward 
areas, which are available to Sche-
duled Castes and Scheduled Tribes 
also. A statement of ·such schemes is 
laid on the Table of the House. 

The National Committee on the 
Development of Backward Areas set 
up by the Planning Commission would 
be submitting recommendations by 
the end of the year on appropriat..e 
strategy Or strategies for effectively 
tackling the problems of backward 
areas. 

Statement 
On-going schemes for financial an'.! 

other assistance for s.etting up indUl'-



JULy 80, 1980 Oral ARftD87"B 24 

:tries in backward areas, of which ad-
vantage can be taken by Bar1Jana and 
Adivasis also. 
.1. Area-oriented programmes 

( 1) Concessional finance from 
·financial institutions available to 
industrially backward districts. 

(2) Central investment subsidy 
available to qualifying industrially 
backward districts. 

(3) Transport subsidy applicable 
to notified hilly and remote areas. 

(4) Integrated Rural Develop-
ment Programme (against the gene-
ral rate of subsidy of 33-113 per cent 
subject to a maximum of Rs. 30001-
applicable to beneficiaries, the rate 
of subsidy for Adivasi beneficiaries 
is 50 per cent· under this scheme). 

II. Training-oriented programmes 

(1) Training of rural youth for 
self-employment (TEYSEM) Pro-
grammes. 

(2) Entrepreneural development 
programmes 

(i) In programme conducted by 
the SISI, Indian Investment Cen-
,ire, SIET etc. fully funded by the 
Central Government preference 
is given to candidates from Hari-
jans and Adivasis; 

(ii) DC (SS1) runs special E.D. 
Programme for specific target 
group for weaker sections includ-
ing Scheduled Castes and Sche-
duled Tribes, to -promote self 
employment and entrepreneurnl 
talent according to local needs; 

(iii) in all managerial ,training 
courses, SCIST trainees are ad-
mitted free; 

(iv) In entrepreneurship train-
ing courses run by the SISI, 10 
per cent seats are reserved for 
SC I ST candidates. 

(3) Assistance in drawing feasi-
bility project reports and charges 
levied thereof. 

(4) Interest subsidy to engineer 
entrepreneurs trained under the 
Entrepreneurship Development Pro-
gramme . 

(5) Seed money/margin money 
programmes for entrepreneurs 

(normally seed I margin money is 
available to entrepreneurs to the 
extent of 10 per cent of their financial 
needs; in the case of Harijans and 
Adivasis, this has been ~liberalised to 
15 per cent, upto a maximum. of 
Rs. 20,000 in each case). 

III. Institution I Sector-oriented schem e8 

In addition to the Government 
schemes mentioned above, agencies 
such as the National Small Industries 
Corporation, Khadi & Village Indu~­
tries Commission; All India Handi-
crafts Board; Development Commis-
sioner (Handlooms); Sericulture and 
Coir agencies of the Centre and state 
Governments run various programmes, 
which are available to Harijans and 
Adivasis also. 

SHRI CHITTA BASU: The hon.· 
Minister has referred to several on-
going programmes. TheSe ongoing 
programmes suffer from policy as well 
as administrative lacuna and infirnli-
ties. Therefore, a new approach is 
needed. Thc hon. l\nni~ter has gone 
on record to say publically that the 
Central Government has been exaluin-
jng the feasibility of setting up nu-
cleus units in the bnckward areas. 
Would the hon. Minister killdly ex-
plain his ideas regarrHnr~ these 
nucleus units 8nd further explain ;n 
what way and manner docs his ideas 
of nucleus units diffcr from the dist-
rict industries centres scheme of the 
erstwhile government? 

SHRI CHARANJIT CHANANA: I 
have drawn the attention of the l..Jouse 
to this aspect. 1 haVe already talked 
about and explained the definition of 
the nucleus units in the pOlicy itself. 
But, fOr the information 'Of the hon. 
member, I would again say that DIC 
and the nucleus units do not have any 
comparison at all because DIe was 
supposed to be the operational wing 
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whereas the nucleus units will be one 
unit which is permitted to come up 
to generate as many satellite uruts or 
~he small units Or ancillary units as 
It can promote. But the district in-
dustries centre is a different thing 
altogether and the comparison is not 
logical. 

SHRI CHITTA BASU: A com-
mittee was set up by the Reserve 
Bank o~ India. under the Chairmanship 
of Shrl B. Slvaraman, which recom-
mended the establishment of a Na-
tional Bank for rural development. I 
presume that the conception of that 
NatIonal Bank for rural development 
can be an effectIve instrument in the 
matter of rural industrialisation. 
~ould the hon. Minister kindly en-
llghten us as to the state at which the 
recommendatIon for the establishment 
of a National Bank for rural develop-
ment rests now? 

SHRI CHARANJIT CHANANA: 
The han. member would appreciate 
that the settlng up of this Bank would 
fall 'v\'ltiUI1 the pUI Vlew of the Mlnl.3-
try of Finance and I would not have 
details about this Bank. 

SHRI SUNIL MAITRA: The hOD. 
Minister in his reply has said that 
central investment subsidy is avail-
able to qualified industrially back-
ward distncts. TlDe Government {rom 
time to time has declared 247 districts 
as backward, out of which 101 dist-
ricts are quali'fied for subsidy and for 
central investment subsidy scheme. 
Is it a fact that in the State of Assam 
where there are 24 Scheduled Castes 
and Scheduled Tribes Xssembly seats, 
in a period between 1972-73 to 1979 .. 
80, Rs. 1.42 crores were spent as sub-
sidy. In Bihar where the number of 
such seats is 74, Rs. 1.17 crores were 
spent. In Orissa where the total 
number of such seats ic:, 56. Rs. 0.95 
crores were spent. In U.P. where the 
number of such seats is 90, Rs. 1.46 
crores were spent. In West Bengal 
where the number uf such seats is 76, 
Rs. 1.52 crores were spent.. In the 
State of Tamil Nadu where number of 
such seats is 44, Rs. 14. 7 crores were 

spent. In the State of GUjarat, where 
the number of __ such seats is 37, Rs. 8.3 
crores were spenT. "'Tn l\!aharashtra· 
where the number of such .seats js 34 
B.s. 10.9 crores is spent. ' 

The second part of the question is 
will the Government assure Us thai 
such a policy of discrimination which 
condemns the backward states to 
eternal backwardness wilt chllnge? 

SHRI CHARANJIT CHAN ANA: 
The hon. Member has exhibited a 
very interesting study and interestmg 
co-relation which he has tried to 
develop between the pohilcal consutu-
encies and the economic districts 
which are industrially backward dist-
ricts. I am glad for the interesting 
study that he has done. But Ithe hon. 
Member has himself replied in his 
preface to his question-that he is 
talking of two types of areas identi-
fied for the development for the 
growth o~ the backward area~. Firstly, 
he has saId. I am only repeating what: 
he said, 101 Districts which are eligi-
ble for central subsidy and con-
cessional finance; 247 Districts which 
are eligible for concessional finance. 
The hon. Member must also study the 
whole report of theirs. In fact, un .. 
fortunately, the criterion which you 
have developed, the co-relation that 
you have developed between a politi-
cal constituency of an Assembly or of 
Parliament and the Reserved Consti-
tuencies and the growth has not been 
the formula. That was not the basis. 
If at all you have an idea like this, 
it yotl. haVe a suggestion like this, I 
would suggest you kindly approach· 
the National Committee on the Deve-
lopment of Backward Areas who are 
working on this and they would like-
to receive your study. 

DR. SUBRAMANIAM SWAMY: I 
would like to know from the Minis-
ter whether he is aware that a large 
number of articles have come saying 
that the definition of backward area 
is itself faulty and it ought to be re-
viewed. Would the Minister inform 
the House, what are the main poin~ 
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of definition and whether this matter 
will be reviewed by the National Com-
mittee? 

SHRI CHARANJIT CHANANA: 
While identifying the industrially 
backward areas and the other back-
ward areas, two committees worked 
on th€'m, which were appointed by 
the Planning Commission in the past. 
Now, it was felt afterwards i.e. re-
cently that there is need for reviewing 
the impact of the subsidies on the 
development areas and that this Na-
tional Committee on the development 
of Backward Areas was set up p.nd 
this Committee is working on this and 
the issue raised by you is indirectly 
a part of the terms of reference and 
We are expecting the Report of this 
Committee by the end of this year. 
It would be after ~ that that we shall 
be able to review the whole thing. 

SHRI KRISHNA CHANDRA HAL-
DER: In most of tne backward areas, 
schedu1e"a castes and scheduled tribes 
people reside. r would like to know 
whet~r tne Government and the 
public undertakings will undertake 
the responsibility for developing in-
dustrie~ in backward areas? 

SHRI CHARANJIT CHANANJ.~: 

Yes. Sir. 

A&reement with USSR for Supply of 
Pa.per 

*764. SHRI K. PRADHANI: Will 
the Minister of INDUSTRY be pleospd 
to state: 

(a) whether any agreement has been 
reached between the U.S.S.R. and 
India regarding th~ supply of writing 
and printing paper in order to fu1fi1 
the requirements of educational field; 

(b) if so, what are the details re-
garding jts progress; 

(c) wl:~ether the Soviet Union have 
been successful in meeting the de-
mands; and 

(d) if so, the details regardine the 
quantity and the foreij{n exchange in-
vol ved in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
to (d). A 'working programme of co-
operation in the field of the pulp and 
paper ind ustry has been drawn up 
between India and the USSR. The 
programme, i1lt<>1I-alia, provides for 
possibilities of nlutua l exchange of 
pu1p and paper products and other 
m(lte i.a1s on mutually agreed basis. 
DetaHs of such supplies are yet to be 
'worked out by both sides, after deter-
mining requirements 

SHRI K PRADHANI: In view of the 
fact that USSR \vas the second largest 
supp 1 ier of paper to India during 
1978-79 at a considerablv cheaper 
rate, I \vclcome the idea of importing 
more paper from USSR. But at the 
same time as it involves .expenditure 
of foreign 'exchange, may I know whe-
ther the Governn1ent prOpose to im-
prove the utilisation capacity of the 
existing paoer mins depending on 
bamboos and secondly, as the bamboo 
forests are limiteci .. n India, may I 
know whether the Government pro-
pose to sct up some new factories 
denending on agricultura1 residues like 
straw and bngassC'? 

SIIRI CHARANJrr CHANANA: My 
reply to hoth the questions is 'yes'. 

SHRI K. PRADI-IANI: There were 
• some ~n~ss re'">orts during last month 
that some 50,000 tonnes of paper im-
portpd from outside "were kept in 
Hind<.lstan Paper Corporation gouO\\Tns 
without beil1g distrihutC'd to the con-
sumers. M2V I know whether it is 
correct an·d j r so, why this paper ,"vas 
lying in godo\vns \\Then there waS 
scarcity of paper in the country and 
the price was rising? 

SHRI CHARANJIT CHANANA: The 
question is very relevant, but the in-
formation which appeared in the 
newspapers is not correct, because the 
quantity of paper which landed at 




